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General Manager

¥ JGACUTURAL SCIENCES, DHARWAD

.ch. Krishinagar, DHARWAD-580 005.
Phone :+ 91-836-2214214

Mmail.com Centrex:+91-836-2214214,216,332
2021-22 Date: 22.03.2022

—
DER NOTIFICATION"(Il nd CALL)

-invited from eligible agencies / persons, for
s for research activities of the University on
project entitied “Watershed Development for
* detalls of the tender can be had through e-
leproc kamataka.gov.in) For more details
14216 / 332 during office hours. Interested
with the e-Procurement portal for participating
> of registration please contact ph. No: 080-

DULE OF EVENTS
I receipt of

Rt 29-03.2022

ningof |
30-03-2022
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iender process.
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Up to| 16.00 Hrs

At |16.15 Hrs

|| had from E-Proc portal and the above office during office work

amount putto tender | Rs.13.38lakhs. The last date of receints
tender is 06-04-2022 upto 17.00 hours. Further detail can bel

|

ing hours. -
Sd/- Executive Engineer, Minor| |

-
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SCHEDULE |
FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF BHAFRA SPIRITS PRIVATE LIMITED

1 |Name of Corporate Person Bhafra Spirits Private Limited

2 |Date of Incorporation of Corporate Person | 09/03/2011

3 | Authority under which Corporate RoC-Bengaluru
person is incorporated / registered

4 | Corporate |dentity Number / Limited
Liability Identity Number of Corporate Person

U15500KA2011PTCOS7477

5 | Address of The Registered Office and
Principal Office (if any) of
Corporate Person

33/22 2nd floor, L' Sam Building,
1st Cross, Victoria Road, Xavier
Layout, Bangalore KA 560047

6 |Liquidation Commencement Date 21/03/2022

of Corporate Person

7 | Name, Address, Email Address, Devika Sathyanarayana

2020-2021/13221

8 |Last Date for Submission of Claims 20/04/2022

Notice is hereby given that BHAFRA SPIRITS PRIVATE LIMITED has mmmenmd{
voluntary liquidation on 21stMarch, 2022.

The stakeholders of BHAFRA SPIRITS PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 20th April 2022 to the liquidator at the address
mentioned againstitem 7. . |

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submitthe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall atfract penalties.

Sdl-

Devika Sathyanarayana

Liquidator
Place : Bengaluru, Date : 23rd March, 2022

/s AXIS BANK

Plot No. 41, Seshadri Road, Anand Rao Circle, Bangalore-560009

WHEREAS: The undersigned being the Authorized Officer of the Axis Bank Ltd,
Under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act,2002and in exercise of the powers conferred under
section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002

Irrigation Division, Hassan. [] |

T . |
Telephone Number and No, B 106, Sai Siri Heritage ‘
The Registration Number of the Apartments, B Block, Uttarahalli Road, | |
Liquidator Kengeri, Bengaluru 560060
Mobile No.: 96206 98482
IP registration No.:
IBBI/IPA-002/1P-N00B51/

(FOR IMMOVABLE |
Interest (Second) Act, 2002 &
Section 13(12) read with rule
Rules 2002 has issued a d

borrower (1) Sri. Sadiq Suhail
W/o Sadiq Suhail (3) Ms. Sania §
S/o Sadiq Suhal all are residing a
Town, Bengaluru-560005 to repay |
27,50,187.22/- (Rupees Twenty S
Eighty Seven and Paisa 1 enty
further interest upto 01.11.2021
charges and expenses till date of
receipt of the said notice.

The Borrower having failed o rej
borrower and the public in gent

possession of the property des
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